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Arun Kumar Jha
Registrar General,
High Court of Judicature at Patna.

To,

The Registrar General,
High Court of Manipur
Imphal, Mantripukhri-795002.

Sub: Information regarding the functioning of the office of the Principal
Magistrate of Juvenile Justice Board (JJB).
Sir,

With reference to your letter no.-290 dated 10.01.2022 on the subject noted
above, the following information, in response to your queries, is being provided: -
1. The Appointing Authority of the Principal Magistrate of the Juvenile
Justice Board is the Patna High Court whereas, Reporting Authority is the
learned District and Sessions Judge of the concerned judgeship.
2. The service and conduct including leave of the Principal Magistrates of

the JJB are governed by the Cadre Rules as applicable to other Judicial Officers
of the State.

This is for your information and needful.

Yours faithfy
RegistljaLl?ét;eral



